‘West Bengal Act XX of 1955
THE SADAR AND SUBDIVISIONAL HOSPITALS ACT,
; ' 1955.
[ Passed by the West Bengal Legislature.]

[Assent of the Governor was firsh gubl.ished in the Calcutta Qazelie,
Extraordinary, of the 9th September, 1855.]

[9th September, 1955.]

An Act to provide for the taking over of certain Sader and
© Subdivisional hospitals by the State Government with a
view to the better promotion of public health.

It is hereby enacted in the Sixth Year of the Republic
of India, by the Legislature of West Bengal, as follows : —

1. (7) This Act may be called the Sadar and Sub-
divisional Hospitals Aet, 1956. =,

(2) It shall come into force on such date as the State
Government may, by notification 1in the Official Gazette,
appoint. :

-

2. In this Act, ilnle'ss_the'contéxt otherwise requires,—

(a) “‘appointed day’ means the date appeinted under
sub-section (&) of section 1;

(b) “the said hospitals’’ means the Sadar and Sub-
divisional hospitals described in the Schedule and
includes any  dispensaries attached to such
hospitals. :

3. As from the appointed day,—

(1) (a) the said hospitals together with all lands, build-
ings, erections, fixtures, furniture, equipments,
stores, drugs, monies, contracts, debts and all
other assets and liabilities thereof shall, subject
to sub-section (2); stand transferred to the State
Government ;

‘() the said hospitals shall be run by the State
Government as State Hospitals;

Short title
and com-
mence-
ment,

Qq{_in_itiom.

Tranafer.

{¢) persons employed in the said hospitals and conti-

nuing in office immediately before the appointed
day shall, as from that day, be deemed to be
employees of the State Government and the terms
and conditions of their service shall be such as
may be determined by the State Government

- having regard to the terms and conditions of
their service as in force before that day;

(2) all endowments and trust funds, created solely or
gubstantially for the purpose of the maintenance or
improvement of the said hospitals, shall stand
transferred to and be administered by the Official
Trustee, West Bengal:

Provided that the income from every such endowment
and trust fund shall be credited to the State
Government and shall be applied by the Stiate
Government for the purposes for  which the



2 The Sadar and Subdivisional Hospitals Act, 1958,
tWest Ben. Act

{Sections £, 5 and the Schedule.)
endowment or the trust fund, as the case may be,
was created, subject to the conditions attached to
such endowment or trust fund and to the rights
and privileges of the heneficiaries thereoi.

Removal 4. If any difficulty arises in giving effect to the provi-

of difi-  gigng of this Act or the rules made thereunder, the State

cultios. Government may take such steps or issme such orders as if
,deems necessary for the removal of the difficulty.

Rules, 5. The State Glovernment may make rules for carrying
out the purposes of this Act.

; THE SCHEDULE.,

[See section 2(b).]
. Description of the Hospitals,

f the hm; ifal. District. Sub- Area . . Boundary.
Rame o ? divisional (appro- (W—North, 8—S8omth, E—Eaai,
town, ximate~ . W—Weat.)

iy).
3 % 3 4 ) 5

) Acres.
- 24-Parganas  Barrackpore 2-83 N—Plot Nos. 621, 622, 623, 626, 629
-tal—3ubdivisional Hospl-

and 502.
tal. 8-—Plot Nos. 2474, 2470.72, 2470
and 2469 (part).
E—Plot Nos. 501, 1472, 688, 637, 1474,
2482, 2481, 24856 and 2479,
W-Piot Nos, 620, 830, 821 (part)
- 2473, 2474, 2565 and B. T. Road
and Municipal Road.

2. Barns;at Sﬁbdivisional Ditto .. Barasat .. 2-1 N—Government School,
Hospital, 8—Municipal tank and sweepers' guar-

1. Dr, Bholanath Bose's Hospl

ters. -
E—Municipal %u.rial Ground Road.
W—Municipal ¥. N. C. Road.
. Basirbat Bubdivisional Ditio .. Basithai .. 1-72 N—Piot Nos. 4928 of Basirhat Post
3 B pitaL. Offie, 4023 of Jayanta Roy
Chowdhuzy, 4821 of 24-Parganas
District Board and 4022 of Basir-
hat Municipality.
8—Plot Nos. 4932 of Monl Mohan
Dey and 49381 of S8uresh Chandra
Boze and Dinanath Pe Lane,
E—S8tation Road from Caleutta-Itinda
Road to Basirhat Kutchery Rail-~

_way Station.

W—Plot Nos. 4922 of Basirhat Muni-
cipality, and 4903 of Bagirhat
Mumnicipal Tank and unused path
to said tank,

4. Bongaon Bubdivisional Ditéo .. Bengason .. 1 N-—4. D. 0’z Bungalow.
i - S—District Board'e Bungalow,
Hospital, ' E—Civil Court,
W—Chakdah Road wis Rshapara
Road.

d Harhour Sub- Ditto .. Dismond 2-21 N—Railway lands,
B. Daaigligi%nal aiiog;iial.u Harhour. 8—Central Co-operatlve Bank.
: BE—Railway lands, )
W—Caloutta-Dismond Harbour Ttoad.

. Krishn Sadar = Nadia .. Krisbnagar 2-.03 N—Monmohan Ghose Street.
8 Hospﬁf ' 8--New Rpad, Part 1T,
. E—D. k., Roy Road.
- Wi=New Road, Part IL
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XX of 1955,]

{(The Schedule, )

District,

Name of the hospital, Sub-  Artea Boundary.
- v divisional (appro- (N—North, 5—S8outh, E—FEast,
' town. ximate- W-—West.)
1¥).
1 2 3 4 5]
. Acres.
7. Ranaghat Subdivizional Nadia Ranaghat .. «856 N-—Rubhas Avenus (t‘ormeriy Ferry
Hospital. Fund Road), plot No. 2159
§—Plot No. 2926 of late Monmatha
Nath Pramanick’s  holding.
Plot No. 2222 of late Kshetm
Nath Chatterjee’e holding.
BE—Municipal Tane, plot No. 2223.
W-—Dispensary Lane, plot No. 2227,
8, Berhampors Sadar Murshidabad Berhampors 9:33 N Hospital North Road and London
- Hospital. Mission.
8-—EKotwali Road.
E—Hospital Enat Lane.
W—Netaji Subbas Road.
#. Eandi Subdivisional Ditte Kandi 5-31 XN—Fallow land,
Hospltal, 8—Eandi Main Road.
E—Path.
: ‘W-—Municipal Road.
10, Jangipur Subdivisicnal Ditte .. Jangipur 1-80 N—Munieipal Road.
Hospltal, 8—Holding Nos. 309 and 310 2nd plot
and holding No. 437,
E—Municipal Road and plot No, 209,
‘W-—Hospital Tank and Municipal Road.
11, Zalbagh Subdivisional Ditto Talbagh -85 N—Jltendra Narayan Roy holding
- Hosplial %g:.d 32 and 33 and Municipal
. 8 Jubilee Hall, Murshidabad Muni-
cipality and Municipal land.
E—Jliendra  Narayan Roy holding
Nos. 32 and 33, Municipal Boad,
Samarendra Nath Roy and _others
holding No. 34, Bandhab Samity
?olgi.ng No. 38 and Municipal
and.
‘W—Municipal Boad.
12, Balurghat Sadar Hospital West Dinaj-  Balurghat .. 2+46 N—Cinema Hall, plot No, 400,
pur, S—-Municlpal Road and Khari,
E—I'I;gt; 0B. 399, 393, 394, 306 and
_ W--Plots Nos, 488 and 446.
18. Malda Badar Hospital Malda Malda 167 MN—-Daily Bazar and shops
- B—G. ];:1‘ ?&hoo] with hostel and Bantal
TE—OCircutt House and Coltector's resi-
dence.
‘W—-Malda Zilla School and Biudents’
Hostel.
14, Jalpaiguri Sadar Hospital . Jalpaigurl ., Jalpaiguri .. 712 %T_—ﬁ:[arwaﬂ Boys Behool.
* &
E—Dlstrlct Board Road.
W-—River Karala,
15, A%Fmduu Bubdtyisfonal Ditto Allpurduars 241 N-—House of Bipin Dutta.
ospital. - S—Qarden of Jogendra Mookerjes.
E—Xhasmohal Road.
. ‘W—North-East Railway Line.
18. Darjeeling Vietoria Hospital Darjeeling .. Darjeeling ., 1-8 N—Hﬁspltgl St;iore Munjcipal plog
.. 03, 1% and 20,
8—-Brahma Samaj Building, Lal N
Municipal Iand gﬁ Ltlif:l%lllmlt
Pleasant Boad.
H--Dispensary Road and Mount
. Pieasant Road.
W—Botanical Garden Road,
17. Kurseong Subdivisional Ditto Eurseong 1-4 N—B. H. C. Road and Dakbungalow,
Hospital, 8—Burdwan Road.

E—Faterson Road.
‘W—TPortion D, H. (. Road.
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(The Schedule, )

Name of the hospital. Distriet.

Sub.
divisional
town.

3

Ar a Boandary.
(appro-  (W—XNorth, R—South, B—Hast,
xirlna;:& W—West.)

y.

4 5

18,

16.

21,

22.

23.

24,

26.

26

27.

Sitiguri Subdivisional Darjeeling
Hoapital.

Howrall General Hospital “Howrah

Uluberia Subdlvisional Ditto
Hospital.

Chinsurah Inambera Heoghly
Hospital.

Serampore Welsh Hospital Ditto
-—Subdivia]ona,l Hospital.

Arambagh Subdivisional  Ditto
Hospital.

B Chaud Hospital (for- Burdwan
itgg-ly known as Burdwan
Fraser Hospital).

Asansol L. M. Hospltal .. Ditte

Kalns Bubdivislonal Hoapital  Dltto

Eatwa Subdivisicnal Hospital Ditto

Siliguri

.. Howrsh

TDluberie

Chinsurah .,

.. Serampore ..

Aramnbagh ..

.. Burdwan ..

.. Asansol .,

.. Kalna

Katwa

Acres.

3:23 N—Toad No. 2.
- 8—TKutcharf Road.
RE—Private houses and Works aud
Buildings Depart.ment Offices.
W—Road No.

3+31 N—Magistrate’s Couré Compound Road.
Nityadhs.n Mookarijes Road.
B——Rish] Bankim Road,
W-—Church Road or Hospital Road,

Stlver Jubllee Maternity Ward—Hxten-
aion of Howrah General Hosplial.

N—Howrah District Board office.
8—Nityadhan Moeokerjee Road.
E—Chnuxch Road or Hospital Road.
W—-Idga land of Howrah Maidan.

1-45 N—Plt Nos. 737 and 667.
8—0 Bl

E—Flot No. 787,
‘W—Uluherla Town.

3-231 N—SRubdivisional Officer's ~(Works
and Builldings) Office.
5—--Hospital Road.
E—F. D. Ben Road.
‘W—EKachari Road.

1-976 N—High Sfreef.
8—Hospital Lane.
E—Serampore Fire Station Office,
‘W—House of Mr, Samnel Bose,

-582 N—Ammbagh Mumclpal Oﬂice (plat
S—MeNdical “Officer's Qnarters (plot

1
E—8ub-Jail (plct No. 10),
W—Embankment Road (plot No. 2).

18 N—Bahir Sarbamangala (Drafn,. Aftab

Avenue).
8—Plots of Dharani Dhar Gha.theriee,
- Lalit Mohon Bhattacharjee, Tank
of Jagannath Haldar and plot of
Kalipoda Dey.
E—Raj Dispensary Road,
‘W—Hatisala, Mlthapukor Eane a,nd
plots of Kahpada Do and Bhupati
Podder.

2-§ WN-—Nefajl Subhas Road (formerly
D, Nlehol Road)., )
3---Harl Bhattacharjee Raad.
X—Houee of Mrs. oy,
‘W—PFublie Lane,

2-04 N—Guptipara Road.
8—Xand of Tarak 8il and Janarddan

Nandi.

E—Zand of Khairan Bibi and Tank of
Kundu Chowdhury,

W-—-Oh}m:h Rgad.

1-78 N—Fallow land.
S—Municipal Land.
E—District Board Road,
W-—COourt compound and peddy land.
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XX of 1955.]

(The Schedule,)

Name of the hospital,

Distriet,

Sub-
divisional
towi.

Area
(appro-
xjmate-

Iy).

3 4

Bc;unda!y.
(N—North, B—-8outh, W——Tast,
W-—-West.)

5

28. Midnapore K. E. M. Hospitai Midnapore ..

29, Jhargram Subdivisional
Hospital,

30. Ghatal Subdivisional
Hnspital,

Crintai Snbdivisional

81,
Hospital.

32. Tamluk 8ubdivisional Hospital

32, Bankura 3adar Hospital ..

34, Vishnupur Subdlvisional
Hnspital.

85. Suri S8adar Hospital

86, Rampurhat Subdivisiopal
Hospital,

WBGP-55/6-6819A-5M

Ditto

Ditto

"Ditto

Ditto

Bankura,

Ditto

Birbhum

Ditho

Acres,

Midnapore .. 27-554

Jhargram 7-1

Ghatal‘ 54

Contai

Tamluk -82

Baukuza

Yishnupur . 14+48

Suri 5-08

Rampurhat 1-23

Main Hospital—
N—Red Cross Building.
9—SBtation Road.
E—-z\{?)aiyasagar Road and plot No.

W—Puratan Patit (plot No. 2010
and Davis Tank Road).

Assistaat Burgeon’s gquarters—
N—=Station Road,
8—Xhal (Nala),
BE-—Nala (Drain),
‘W—Jack Paul’s motor garage.

N——Bubdivisional Officer’s residence.
§—Feedsr Road.
E-—Prﬁpoag& . land for extengion of

ospital.
‘W—Jhargram Main Road,

N—Mnhini Mnndal Road.
3—Mohini Mondal! Road.
E-—Vidyasagar Road.

‘W—Mohini Mundal Road.

N—Road in plogt Nos. 322, 324 and 328
of Hatabarl,

8—Toad in plot Mo, 302 of Hatabari.

E—Plot Nns. 327 and 326 of Shri
Abanti Maity, ,

‘W—Road in plot No. 320 of Hatabari.

N—Tamluk Panskurah Road.

S—Office of Tamluk Panskurah Motor
Assoeiatlon and plot Nn. 2130.

B—Tamluk Panskurah Rnad and plot
Nos. 2135 and 2136,

‘W—Municipal drain and plnt Nos, 2131,
2117, 2119, 2384 and 2123.

N—1st Feeder Road,
Bustee.

Ezlst Teeder Road.
W——Faipur Rnoad.

N--Munieipal plot Nos. 2108 and 2614
and plot Nog, 2182, 2134, 2143;
2164, 2165, 2168, 2171-73.

S—Plot Nos. 2188-90, 2186, 2162, 2644,
2641 snd 2177,

E—Midnapore Loop  Road—Plut

61

No. 2613,
W-—Plot Nos. 2116-20, 2122, 2125-26
and 2128,

N-—Plof No. 21 (Road) nnd plnt No. 34
(Excise building).
-E—-Plot Nos. 23, 56 and 217 (Roads).

§E— }Plot No. 55 (Road)

N—PInt Nos. 222, 221 ang 1037.
§-—Plot Nos. 287 238 and 239,
E—Hatisala Tank (plot No. 238},
‘W—Bolpur Rajgram Road.



	Page 1
	Page 2
	Page 3
	Page 4
	Page 5

